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         NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 03.09.2024 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 279/2024 

IA No. 739/2024 

Viswa Sowbhagya 

Milk Products Pvt Ltd  

Vs 

Sri Vyshnavi Foods 
Pvt. Ltd.  

Mr. Rahul Balaji  

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

2.  Comp App (AT) (CH) 

(Ins) No. 315/2024 

For Exemption 

IA No. 837/2024 

For Stay 

IA No. 836/2024 
 

Tummala Sri Ganesh 

Vs 

State Bank of India & 

Anr. 

 

WITH 

Mr. CV Shailandran 

Mr. Ujjwal Jain 

 

3.  Comp App (AT) (CH) 

(Ins) No. 316/2024 

For Stay 

IA No. 839/2024 

For Exemption 
IA No. 840/2024 

 

Tummala Yugandhar 

Vs 

State Bank of India & 

Anr. 

 
WITH 

Mr. CV Shailandran 

Mr. Ujjwal Jain 

 

4.  Comp App (AT) (CH) 

(Ins) No. 319/2024 

For Exemption 

IA No. 846/2024 

For Stay 
IA No. 847/2024 

 

Tummala Pavani 

Vs 

State Bank of India & 

Anr. 

 
WITH 

Mr. CV Shailandran 

Mr. Ujjwal Jain 

 

5.  Comp App (AT) (CH) 

(Ins) No. 320/2024 

For Exemption 

IA No. 849/2024 
For Stay 

IA No. 848/2024 

Tummala Devender 

Vs 

State Bank of India & 

Anr. 
 

WITH 

Mr. CV Shailandran 

Mr. Ujjwal Jain 

 

6.  Comp App (AT) (CH) 

(Ins) No. 321/2024 

For Exemption 

IA No. 850/2024 

For Stay 
IA No. 851/2024 

Tummala 

Padmavathi 

Vs 

State Bank of India & 

Anr. 
 

Mr. CV Shailandran 

Mr. Ujjwal Jain 
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7.  Comp App (AT) (CH) 
(Ins) No. 318/2024 

For Stay 

IA No. 845/2024 

Mr. Mathew Francis 
& 17 Ors. 

Vs 

Dileep KP, RP of 

Nucleus Premium 

Properties Pvt. Ltd.  
 

Mr. Pradeep Joy  

8.  Comp App (AT) (CH) 

(Ins) No. 322/2024 

For Condone Delay 

IA No. 854/2024 

For Stay 

IA No. 853/2024 

Jammu And Kashmir 

Bank Ltd. 

Vs 

Subodh Kumar 

Agrawal, RP & 

Chairperson of 
Steering Committee 

of Golden Jubilee 

Hotels Pvt. Ltd. 

Mr. VV Sivakumar  

9.  Comp App (AT) (CH) 

No. 57/2024 

For Stay 
IA No. 826/2024 

 

Indira Devi  

Vs 

NRI Power & Infra 
Corporation Pvt. Ltd.  

& 8 Ors. 

Mr. Rohan Aloor   

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

10.  IA No. 1105/2020 

(For Condone Delay) 
in 

TA (AT) No. 

235/2021  

(CA (AT) (Ins) No. 

423/2020) 

V. K. Shetty  

Vs  
Kavitha Surana 

 

Mr. K Gaurav 

Kumar, PCS 

 

11.  IA No. 762/2022  
(For Additional docs)  

in  

Comp App (AT) (CH) 

No. 88/2022  

For Exemption  

IA No.761/2022  
For Stay  

IA No 760/2022 

 

Mr. Mayank Agarwal  
Vs 

Technology Frontiers 

(India) Pvt. Ltd. & 5 

Ors. 

Mr. Edward James Mr. Sriram 
Srivatsan- R1  

Mr. P Giridharan R3, 

R5 

12.  IA No.847/2022  

(To implead) 

in 
Comp App (AT) (CH) 

(Ins) No. 187/2022  

Urgent Listing  

IA No.431/2022  

For Interim Relief 

IA No.432/2022  
For Directions  

IA No.435/2022  

For Stay  

IA No.433/2022  

For Exemption  
IA No.434/2022  

To Adv. Hg. 

IA No.197/2024 

Nimmagadda Surya 

Pradeep Bio Tech Pvt 

Ltd  
Vs 

Kamineni Steel & 

Power India Pvt. Ltd. 

Mr. P Raj Kumar 

Jhabakh  

Ms. Preeti Mohan 

Mr.Sivarama 

Krishnan  

Mr. Abhishek Anand  
(For Impleadment) 
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13.  IA No.665/2022 
(For Additional docs.)  

in 

Comp App (AT) (CH) 

(Ins) No. 314/2022  

 

Archana Ashok Prop 
Karmik Infra  

Vs  

Ozone Urbana Infra 

Developers Pvt. Ltd. 

 

Mr. H Karthik 
Seshadri 

Mr. Arjun K Perikal 

14.  IA No. 02/2023 
(For Additional docs.) 

in 

Comp App (AT) (CH) 

(Ins) 02/2023 

 

Srei Equipment 
Finance Ltd.  

Vs  

M/s. Vijay 

Engineering 

Equipment India Pvt. 

Ltd. 
 

Mr. Anant Merathia Mr. Thriyambak J 
Kannan 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

15.  TA (AT) No. 

275/2021  

(CA (AT) No. 54/2020  

For Stay  
IA No. 869/2020) 

AI-Sami Agro 

Products Pvt. Ltd. & 

6 Ors.  

Vs  
Mrs. DuanHongli & 

Anr. 

 

Mr. Aaditya A Pande M/s Hussein & Co- 

R1 R2  

16.  IA No. 816/2024 

(To Adv. Hg.) 

in 
Comp App (AT) (CH) 

(Ins) No. 180/2023 

For Stay  

IA No. 579/2023 

 

 

Indian Overseas 

Bank  

Asset Recovery 
Management branch 

Vs  

Mr. S. Dhanapal 

Liquidator of M/s 

Servalakshmi Paper 

Ltd. & Anr.  
 

Mr. ML Ganesh Mr. AM Ilango- R1  

Mr. B Dhanaraj-R2 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

17.  TA (AT) No. 

260/2021  

(CA (AT) No. 

107/2019 
For Stay 

IA No. 1490/2019 

For Exemption 

IA No.1491 & 

1492/2019) 
 

M/s United Spirits 

Limited & Anr.  

Vs  

Shri Neel Rajesh 
Shah & Anr. 

 

Dr. Gopal Das 

Bhavan 

Ms. Khushbu V 

Prabhu- R1 

18.  TA (AT) No. 

199/2021  

(CA (AT) (Ins) No. 

1017/2019) 

Mr. Sivagnanam G. 

Ilanahai  

Vs  

M/s. Wayne Burt 

Petro Chemical Ltd. 

 

Mr. Bhargav Nath M/s RKP & 

Associates 
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19.  Comp App (AT) (CH) 
(Ins) No. 343/2023  

For Stay  

IA No.1042/2023 

George Varkey 
Liquidator, M/s. 

Propyl Packaging 

Limited  

Vs  

Deputy 
Commissioner, SGST 

 

Mr. Harikumar G 
Nair  

Mr. Jerin Asher 

Sojan 

Mr. EK Kumaresan 

20.  Comp App (AT) (CH) 

No. 03/2024 

Laila Babu & Anr.  

Vs  

Dr. PK Abraham & 5 

Ors. 

 
 

Ms. Karthika KJ Mr. Babu Cherukara 

R1, R2  

Mr. Philip Mathew 

R3-R5 

 

21.  Comp App (AT) (CH) 

No. 22/2024 

P Venugopal, 

Shareholder of Sri 

Sai Pardha Real 

Estates Pvt. Ltd.  

Vs  
The Registrar of 

Companies 

 

Mr. AG 

Sathyanarayana 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

22.  Comp App (AT) (CH) 

(Ins) No. 55/2024 

Villmar Agro 

Polymers Pvt. Ltd.  
Vs  

SPC FAB Pvt. Ltd. & 

Anr. 

 

Mr. AG 

Sathyanarayana 

 

23.  Comp App (AT) (CH) 

(Ins) No. 466/2023  

For Exemption  
IA No. 1456/2023  

For Stay  

IA No. 1458/2023 

 

IDEB Grand Reality 

Pvt Ltd  

Vs  
Velayudham Jayavel 

& 2 Ors. 

Mr. Aashutosh 

Srivatsava 

Ms. Poornima Hatti 

R1 

24.  Comp App (AT) (CH) 

(Ins) No. 81/2024  
For Stay  

IA No.240/2024 

Bank Of Baroda 

Stressed Assets 
Management Branch 

& Anr.  

Vs  

Regional Provident 

Fund Commissioner 

& Anr. 
 

 

Mr. B Dhanaraj Mr. PK Panneer 

Selvam- R1  
Ms. Rajalakshmi 

Varadharajan 

R2/Liquidator 

25.  TA (AT) No. 

184/2021  

(CA (AT) (Ins) No. 

210/2020 
For Stay 

IA No. 550/2020) 

 

 

Rakesh P Sheth  

Vs 

Indus Cityspaces 

and Constructions 
Pvt. Ltd. 

 

Mr. Udian Sharma Mr. B Arvind 

Srevatsa 



5 
 

26.  Comp App (AT) (CH) 
(Ins) No. 133/2024 

For Stay  

IA No. 361/2024 

Dhatri Real Estate & 
Developers & Anr.  

Vs  

K. Sivalingam, RP 

NCS Sugars Ltd. & 4 

Ors. 
 

 

Mr. Bendi Ravi Teja Mr. Y 
Suryanarayana-R1  

Mr. Varun 

Srinivasan- R5 

27.  TA (AT) No. 

120/2021  

(Comp App (AT) No. 

350/2019) 

Mr. S.R. Mohan & 

Anr.  

Vs  

Duvalla Deekshitulu 

& 10 Ors. 
 

 

Mr. Kiran BS Mr. Ankur Mittal- R7  

Mr. Nishanth Patil 

R11 

28.  TA (AT) No. 

214/2021  

(Comp App (AT) (Ins) 

No. 1446/2019) 

MB Power (Madhya 

Pradesh) Ltd  

Vs  

Anuradha Bisani, 
Liquidator of anco 

Infratech Ltd. 

 

 

Ms. Varsha Banerjee Ms. Anuradha 

Bisani, Liquidator 

29.  TA (AT) No. 

273/2021  

(CA (AT) No. 
49/2020  

For Stay  

IA No. 835/2020  

For Exemption  

IA No. 836 & 
837/2020) 

 

 

M.G Mohan Kumar  

VS  

American Road 
Technology & 

Solutions Pvt Ltd & 

3 Ors 

Ms. Priyadarshi 

Banerjee 

Mr. Rishabh Jain 

30.  Comp App (AT) (CH) 

No. 47/2021  

For Stay  

IA No. 552/2021 
 

Glowell Educare Pvt 

Ltd.  

Vs  

Joseph Mathew 
 

 

Mr. Anil D. Nair Mr. Shawn Jeff 

Christopher 

31.  Comp App (AT) (CH) 

No. 57/2021 

KM Abdulla 

Vs  

Kerala Chamber of 

Commerce and 
Industry 

 

 

Mr. Anil D Nair Mr. Vinod PV 

32.  Comp App (AT) (CH) 

(Ins) No.298/2022  

For Stay  

IA No.617/2022  
For Exemption  

IA No.618 & 

619/2022 

 

Phoenix ARC Private 

Limited  

Vs.  

Balakrishnan 
Venkatachalam, RP, 

Sovereign Developers 

& Infrastructure Ltd.  

& Anr.  

 
WITH 

 

 

Ms. Abitha Banu Mr. AK Mylsamy- R1 
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33.  Comp App (AT) (CH) 
(Ins) No.313/2022  

For Exemption  

IA No. 661 & 

662/2022  

For Stay  
IA No. 663/2022 

 

Phoenix ARC Pvt. 
Ltd.  

Vs  

Mr. Balakrishnan 

Venkatachalam, RP, 

Sovereign Developers 
& Infrastructure Ltd. 

& Anr. 

 

 

Ms. Abitha Banu Mr. AK Mylsamy- R1 

34.  Comp App (AT) (CH) 

(Ins) No 305/2022  

For Stay  
IA No. 114/2023 

Arkie Atelier Design 

India Pvt Ltd.  

Vs  
Nippon Life India AIF 

Management Ltd & 

Anr. 

 

 

Mr. AS Sathish 

Kumar, CS 

Mr. JR Jayant-R1, 

R2 

35.  Comp App (AT) (CH) 
(Ins) No. 363/2022 

Renuka Devi 
Ranagswamy, RP of 

M/s. Regen 

Infrastructure and 

Service Pvt Ltd.  

Vs  

M/s. Regen O&M 
Services Ltd. & 3 

Ors. 

 

Mr. TK Bhaskar  
Mr. Mayan H Jain 

Ms. J Parimalam-R2, 
R3 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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